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ITEM NO.301               COURT NO.1               SECTION X

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

Writ Petition(s)(Civil)  No(s).640/2022

SUPREME COURT BAR ASSOCIATION                      Petitioner(s)

                                VERSUS

MINISTRY OF URBAN DEVELOPMENT & ORS.               Respondent(s)

(WITH  IA  No.  179060/2022  -  INTERVENTION  APPLICATION,  IA  No.
17176/2023 – IMPLEADMENT, IA No. 170584/2022 – IMPLEADMENT,  IA No.
179064/2022 - PERMISSION TO APPEAR AND ARGUE IN PERSON, IA No.
114841/2022 - STAY APPLICATION)
 
WITH
W.P.(C) No. 817/2022 (PIL-W)
(FOR ADMISSION)
 
Date : 17-03-2023 These petitions were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
         HON'BLE MR. JUSTICE PAMIDIGHANTAM SRI NARASIMHA

For Petitioner(s) Mr. Vikas Singh, Sr. Adv.
                   Mr. Pradeep Kumar Rai, Sr. Adv.
                   Ms. Rachna Srivastava, Sr. Adv.
                   Ms. Sonia Mathur, Sr. Adv.
                   Mr. Brijender Chahar, Sr. Adv.
                   Mr. Dinesh Kumar Goswami, Sr. Adv.
                   Mr. Vikas Pahwa, Sr. Adv.
                   Mr. Ranji Thomas, Sr. Adv.
                   Mr. Rohit Pandey, Adv.
                   Mrs. Yugandhara Pawar Jha, AOR
                   Mr. Reepak Kansal, Adv.
                   Ms. Seema Patnaha, Adv.
                   Mr. Kumar Gaurav, Adv.
                   Mr. Mukesh Kumar Singh, Adv.
                   Mr. Vikas Gupta, Adv.
                   Ms. Anjali Chauhan, Adv.
                   Mr. Upendra Mishra, Adv.
                   Ms. Nandini Gupta, Adv.
                   Mr. Satbir Singh Pillania, Adv.
                   Ms. Sangeeta Singh, Adv.

Mr. Pravir Choudhary, AOR
                   
For Respondent(s) Mr. R. Venkataramani, AG
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                   Mr. K.M Nataraj, A.S.G.
                   Mrs. Jyoti Zongluju, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mrs. Deepabali Dutta, Adv.
                   Mr. Vinayak Sharma, Adv.

Mr. Amrish Kumar, AOR
                   
                   Ms. Madhavi Divan, A.S.G.
                   Ms. Nidhi Khanna, AOR
                                      
                   Ms. Meenakshi Arora, Sr. Adv.
                   Mr. Devvrat, AOR
                   Mr. Manoj K. Mishra, Adv.
                   Mr. Snehasish Mukherjee, Adv.
                   Ms. Rashmi Malhotra, Adv.
                   Mr. Puneet Singh Bindra, Adv.
                   Mr. Sachin Sharma, Adv.
                   Mr. Abhinav Ramkrishna, Adv.
                   Mr. Vishal Prasad, Adv.
                   Ms. Meenakshi Chauhan, Adv.
                   Ms. Divya Jyoti Singh, Adv.
                   Mr. Aakarshan Aditya, Adv.
                   Ms. Anzu K Varkey, Adv.

Mr. Manan Kumar Mishra, Sr. Adv.
              Mr. S Prabhakaran, Sr. Adv.
             Mr. Apurba Sharma, Sr. Adv.

                   Ms. Radhika Gautam, AOR
                   Ms. Anjul Diwedi, Adv.
                   Mr. Vishwajeet Mishra, Adv.
                   Mr. Sai Girdhar Diwedi, Adv.
                   Mr. Ramshankar, Adv.
                   
                 Applicant-in-person                   

UPON hearing the counsel the Court made the following
                              O R D E R

1 Arguments heard.

2 Order reserved.

  (SANJAY KUMAR-I)                (SAROJ KUMARI GAUR)
  DEPUTY REGISTRAR                    ASSISTANT REGISTRAR
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